IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

.]Applicant

Date :

04.12.2025

Court]amount
Case No.
Fee

DEBENDRA KUMAR

‘1 - 98041/2025‘04.12.2025 ABLAPL/11284/2025 10 ‘ ’c ’
2 |p K JENA 198061/202504.12.2025 |CRA/5/1994 |1o | c |
3 |D saMAL 198066/202504.12.2025  |[WP(C)/34321/2025 |10 | c |
|4 |s K PRADHAN  |98074/2025/04.12.2025 |WP(C)/32554/2025 |10 | c |
|5 |A. K. MOHANTY [98075/2025(04.12.2025 |[WP(C)/33694/2025 [10 | c |
6 |J. PARIDA 198079/202504.12.2025 |[WP(C)/33277/2025 |10 | c |
‘7 EATEEATHY ‘98093/2025‘04.12.2025 C)/9010/2025 ‘10 ‘ ’c ’
8 |s swaIN 198099/202504.12.2025 |MACA/352/2019 10 | c |
9 |s swIaN 198100/2025[04.12.2025  |MACA/353/2019 0 | c |
10 |s SwAIN 198101/202504.12.2025 |MACA/355/2019 0 | c |
11 |M R BARIK 198102/202504.12.2025 |[WP(C)/2166/2016 |10 | c |
|12 |M.K.PRADHAN  |98104/2025|04.12.2025 |WP(C)/3606/2018 |10 | c |
13 |M.K.PRADHAN  |98105/2025|04.12.2025 |WP(C)/23172/2017 |10 | c |
14 |M.K.PRADHAN  |98107/2025|04.12.2025 |WP(C)/8787/2018 |10 | c |
|15 |M.K.PRADHAN  |98109/2025|04.12.2025 |WP(C)/29934/2020 |10 | c |
|16 |B.R.SETH 198123/2025(04.12.2025 |CMP/841/2025 0 | lc |
117 |G.N.SETHI 198130/2025(04.12.2025 |FAO/594/2024 0 | c |
18 |S.K.BEHERA 198136/2025(04.12.2025 |CRLMC/5008/2025 |10 | lc |
19 |P.K.HAZARY 198142/2025(04.12.2025 |RVWPET/151/2025 |10 | lc |
20 |MR ROUTRAY 198145/202504.12.2025 |ABLAPL/13341/2025/10 | c |
‘21 o Ay ‘98148/2025‘04.12.2025 TRPCRL/71/2025 ‘10 ‘ ‘c ‘
22 |MR ROUTRAY 198153/2025(04.12.2025 |ABLAPL/13207/2025 |10 | ic |
23 |P K MISHRA 198154/2025(04.12.2025 |CONTC/5478/2025 |7 | v |
‘24 J P KAR ‘98155/2025‘04.12.2025 CRLMC/5095/2025 ‘10 ﬁAggéiggs‘U ‘
25 |J P KAR 198156/202504.12.2025 |ABLAPL/11031/2025 /10 | S
26 |S K SAMAL 198157/2025(04.12.2025 |[WP(C)/28734/2025 |10 | o
27 |s K SAMAL 198158/202504.12.2025 |[WP(C)/28848/2025 |10 | v |
28 |s K SAMAL 198159/202504.12.2025 |[WP(C)/28862/2025 |10 | v |
29 |s K SAMAL 198160/202504.12.2025 |[WP(C)/28357/2025 |10 | v |
130 |S K SAMAL 198161/202504.12.2025 |[WP(C)/28704/2025 |10 | v




31 |s K SAMAL 198163/202504.12.2025 |WP(C)/28588/2025 |10 | o
32 |s K SAMAL 198164/202504.12.2025 |[WP(C)/28565/2025 |10 | |
133 |s K SAMAL 198166/2025(04.12.2025 WP (C)/28622/2025 [10 | v
134 |s K SAMAL 198167/2025(04.12.2025 WP (C)/28657/2025 [10 | |
135 |s K SAMAL 198168/2025(04.12.2025 WP (C)/28682/2025 [10 | |
136 |S K SAMAL 198169/202504.12.2025 |WP(C)/28683/2025 |10 | |
137 |s K SAMAL 198170/202504.12.2025 [WP(C)/28719/2025 |10 | v |
138 |S K PARIDA 198171/2025(04.12.2025 |ABLAPL/13592/2025[10 | v
139 |I. PANDA 198176/2025(04.12.2025 |ABLAPL/9735/2025 |7 | v |
|40 |M K PRADHAN  |98190/2025|04.12.2025 |FAO/255/2021 0 | c |
|41 |GOPINATH SETHI |98191/2025|04.12.2025 |FA0O/207/2021 0 | c |
|42 |S MORHARANA  [98192/2025|04.12.2025 |FAO/39/2023 0 | c |
|43 |S MOHARANA 198193/202504.12.2025 |[FAO/39/2023 0 | c |
|44 |T K MISHRA 198196/202504.12.2025 [WP(C)/6877/2020 |10 | c |
|45 |D. K. BISOI  |98200/2025|04.12.2025 |WP(C)/33675/2025 |10 | c |
|46 |D. K. BISOI  |98201/2025|04.12.2025 |WP(C)/33540/2025 |10 | c |
|47 |D. K. BISOI  |98202/2025(04.12.2025 |WP(C)/33526/2025 |10 | c |
|48 |RC ROUT 198233/2025(04.12.2025 WP (C)/14051/2025 |10 | lc |
‘49 S omaL ‘98243/2025‘04.12.2025 ABLAPL/13551/2025‘10 ‘ ‘c ‘
|50 |H. K. PATRA  |98252/2025|04.12.2025 |ABLAPL/11706/2025 7 | oo
51 |H. K. PATRA  |98255/2025|04.12.2025 |ABLAPL/12085/2025 |7 | v
|52 |B. N. SAHU 198256/2025(04.12.2025 WP (C)/34493/2025 |7 | v
|53 |B.P.TUNGA 198259/202504.12.2025 |ABLAPL/13459/2025(10 | c |
‘54 et ‘98264/2025‘04.12.2025 ‘CONTC/5519/2025 ‘7 ‘ ‘U ‘
|55 |G.JAYSINGH 198265/2025(04.12.2025 |ABLAPL/13461/2025[10 | lc |
|56 |P.BASTIA 198266/2025(04.12.2025  |CMP/1492/2025 0 | lc |
57 |R.K.MALLICK  |98267/2025/04.12.2025 |CRLMC/4652/2025 |10 | c |
‘58 Eég:EAKUMAR ‘98268/2025‘04.12.2025 WP (C) /34333/2025 ‘7 ‘ ‘U ‘
59 |R.K.MALLICK  |98270/2025|04.12.2025 |CRLMC/4652/2025 |10 | lc |
60 |R.K.MALLICK  |98272/2025|04.12.2025 |CRLMC/5074/2025 |10 | lc |
61 [DoohY KOMAR - 198293/2025/04.12.2025  we(C)/13237/2025 |7 U

62 |R.K.MALLICK  |98275/2025|04.12.2025 |CRLMC/5075/2025 |10 | c |
63 |poons FOMAR T 198276/2025(04.12.2025  [We(C)/34214/2025 |7 U

6 [ 98278/202504.12.2025 |CRLMC/5086/2025 |10 c

65 |S. K. BISWAL |98279/2025(04.12.2025 |WP(C)/33537/2025 |10 | c |
66 |ooons FUMAR T 198281/2025(04.12.2025  [WR(C)/29566/2025 |7 U

67 |A.K.JATI 198282/2025(04.12.2025 |CRLMC/3288/2025 |10 | c |
|68 |B RATH 198283/202504.12.2025 |CMP/1353/2016 0 | |




69 |U. C. DORA 198284/2025(04.12.2025 WP (C)/34445/2025 [10 | lc |
|70 |B.R.SENAPATI |98285/2025/04.12.2025 |ABLAPL/10197/2025[10 | c |
71 |B.K.DAS 198286/2025(04.12.2025 |CRLMC/2541/2025 |10 | lc |
|72 |L.N.RAYATSINGH |98292/2025(04.12.2025 |ABLAPL/11342/2025|10 | lc |
73 |M K MOHANTY  |98293/2025(04.12.2025 |JCRLA/52/2024 0 | c |
|74 |SURENDRA DAS |98294/2025(04.12.2025 |WP(C)/33451/2025 |7 | v
|75 |M.K.PATI 198295/2025(04.12.2025 |ABLAPL/11535/2025[10 | lc |
76 |70 FANIEN 98296/2025 (04.12. 2025 C)/29424/2025 |7 U
177 |P K DAS 198298/2025(04.12.2025 |CRLA/468/2021 0| c |
78 |20 FANIAN . 198299/202504.12.2025 C)/30059/2025 |7 U
|79 |S.MOHARANA 198300/202504.12.2025 |ABLAPL/13306/2025(10 | c |
SRINIBASH
80 | eanTy 98303/2025 04.12.2025 C)/33524/2025 |7 U
SRINIBASH
81 | ey 98305/2025 04.12.2025 C)/33578/2025 |7 U
|82 |N.SAHOO 198306/2025(04.12.2025 |ABLAPL/13535/2025[10 | c |
SRINIBASH
83 | oANTY 98307/2025 04.12.2025 C)/33585/2025 |7 U
SRINIBASH
84 | Ny 98310/2025 04.12.2025 C)/33582/2025 |7 U
|85 |A.K.PRADHAN  |98312/2025/04.12.2025 |ABLAPL/13548/2025|10 | c |
SRINIBASH
86 | oBANTY 98313/2025 04.12.2025 C)/33598/2025 |7 U
87 |M R BARIK 198316/202504.12.2025 |[WP(C)/11770/2018 |10 | N
188 |A K SAHOO 198321/2025(04.12.2025 |WPCRL/1035/2010 |10 | u |
89 |T BAG 198324/202504.12.2025 |[WP(C)/37182/2022 |10 | N
90 |A.K.MOHANTY  |98326/2025/04.12.2025 |ABLAPL/12325/2025|10 | c |
91 |T BAG 198327/202504.12.2025 |[WP(C)/27138/2025 |10 | N
‘92 Ao KUMAR ‘98328/2025‘04.12.2025 ABLAPL/10256/2025‘7 ’ ‘U ‘
193 |T BAG 198329/2025(04.12.2025 WP (C)/29733/2022 |10 | oo
194 |P.K.DUTTA 198330/2025(04.12.2025 |ABLAPL/13275/2025(10 | c |
195 |T BAG 198331/2025(04.12.2025 WP (C)/20449/2022 [10 | oo
196 |T BAG 198333/2025(04.12.2025 WP (C)/20448/2022 |10 | oo
197 |T BAG 198334/202504.12.2025 |[WP(C)/20452/2022 |10 | o |
|98 |T BAG 198337/202504.12.2025 |[WP(C)/20451/2022 |10 | v |
199 |B BARIK 198338/2025(04.12.2025 |[WA/1647/2022 0 | lc |
1100 |S K RATH 198339/202504.12.2025 |[WP(C)/15074/2022 |10 | v
1101 B K DAS 198340/202504.12.2025 |[WP(C)/18414/2014 |10 | lc |
1102 |A.K.JATI 198341/2025(04.12.2025 |ABLAPL/13534/2025(10 | lc |
1103 |S K RATH 198342/202504.12.2025 |[WP(C)/9597/2022 |10 | v
1104 |R.MOHANTY 198343/2025(04.12.2025 |ABLAPL/13515/2025(10 | lc |
‘105 BULAN SHAKTI ‘98344/2025‘04.12.2025 ABLAPL/13561/2025‘10 ’ ‘c ‘

PAUL




1106 R R DAS 198345/2025(04.12.2025 |CRLMC/742/2022 |10 | o
1107 |H.K.PANDA 198346/202504.12.2025 |ABLAPL/13514/2025(10 | c |
1108 |S BARIK 198347/202504.12.2025 |ABLAPL/13562/2025(10 | c |
1109 |B.DAS 198349/2025(04.12.2025 |ABLAPL/11639/2025[10 | c |
1110 |MS HASAN 198350/2025(04.12.2025 |ABLAPL/13570/2025[10 | c |
1111 M DAS 198351/2025(04.12.2025 |CRLREV/461/2024 |10 | |
112 [MS HASAN 198353/2025(04.12.2025 |ABLAPL/13571/2025[10 | lc |
113 MS HASAN 198354/2025(04.12.2025 |ABLAPL/13573/2025[10 | lc |
114 |B.BEHERA 198355/2025(04.12.2025 |ABLAPL/11362/2025(10 | c |
|115 [MS HASAN 198356/2025(04.12.2025 |ABLAPL/13574/2025(10 | c |
1116 A DAS 198358/2025(04.12.2025 |ABLAPL/13579/2025(10 | c |
1117 B.P.TUNGA 198360/2025(04.12.2025 |ABLAPL/13516/2025(10 | c |
1118 [BK NAYAK 198361/202504.12.2025 |ABLAPL/13559/2025|10 | c |
1119 |G C JENA 198364/202504.12.2025 |CRLMC/370/2019 |10 | c |
1120 |S K SAMAL 198367/202504.12.2025 |CONTC/2858/2025 |10 | oo
121 |D SAMAL 198368/202504.12.2025 |[WP(C)/33840/2025 |10 | oo
1122 |S K NAYAK 198369/202504.12.2025 |CRLMP/1272/2025 |10 | v
1123 MR SAHOO 198370/2025(04.12.2025 |ABLAPL/10251/2025[10 | lc |
1124 |[s K NAYAK 198371/2025(04.12.2025 |CRLMP/1276/2025 |10 | o |
‘125 D iamamma ‘98372/2025‘04.12.2025 ABLAPL/11313/2025‘10 ‘ ‘c ‘
1126 |D K BISOI 198373/2025(04.12.2025 |BLAPL/7440/2025 |10 | v
1127 |S SAMANTRAY  |98375/2025|04.12.2025 |ABLAPL/10220/2024 10 | v
1128 [M DAS 198377/202504.12.2025 |ABLAPL/5553/2025 (10 | SR
1129 |M BEHERA 198378/2025(04.12.2025 |ABLAPL/9192/2025 |10 | c |
1130 |S K SAHOO 198379/202504.12.2025 |[WP(C)/34112/2025 |10 | SR
1131 [B MISHRA 198381/2025(04.12.2025 |WP(C)/27621/2024 |10 | o |
1132 |[s N MISHRA 198382/2025(04.12.2025 |ABLAPL/11591/2025/10 | o |
1133 |[S N MISHRA 198383/202504.12.2025 |ABLAPL/13608/2025(10 | o |
1134 [P K JENA 198384/2025(04.12.2025 |[WP(C) /32635/2025 |10 | o |
1135 |[P K JENA 198385/202504.12.2025 |[WP(C)/32643/2025 |10 | SR
1136 |[P K JENA 198386/202504.12.2025 [WP(C)/31367/2025 |10 | CHEN
1137 |[P K JENA 198387/202504.12.2025 |ABLAPL/14393/2024 |10 | SN
1138 |B. MOHANTY 198391/2025(04.12.2025 |ABLAPL/13600/2025[10 | c |
1139 |A. MOHANTY 198393/2025(04.12.2025 |ABLAPL/12694/2025[10 | c |
1140 |S K ROUTRAY  |98403/2025|04.12.2025 |CRLA/42/2024 0 | c |
1141 |C RANA 198410/2025(04.12.2025 WP (C)/23322/2025 |7 | v |
1142 |P K BEHERA 198411/202504.12.2025 |RSA/552/2025 7 | o
1143 |JR NAYAK 198412/202504.12.2025 |ABLAPL/13596/2025(10 | S
1144 |P.K.BEHERA 198413/2025(04.12.2025 |CMP/1910/2025 7 | v |
1145 |SK SAHU 198414/2025(04.12.2025 WP (C)/31648/2025 |10 | o
1146 B.K.DAS 198415/2025(04.12.2025  |CMP/1917/2025 0 | v |
1147 |S.K.SAMAL 198416/2025(04.12.2025 |[WP(C)/3570/2025 |10 | oo
1148 |J R NAYAK 198417/2025(04.12.2025 |ABLAPL/13565/2025 |7 | v




1149 |H JENA 198418/2025(04.12.2025 WP (C)/8351/2025 |10 | v |
1150 |P.K.SWAIN 198419/2025(04.12.2025 WP (C)/28716/2025 [10 | v
1151 |CR NAYAK 198420/202504.12.2025 |[WP(C)/29598/2025 |10 | |
1152 |P.K.SWAIN 198421/2025(04.12.2025 WP (C)/32266/2025 [10 | v
1153 |D K NAIK 198422/202504.12.2025 [WP(C)/24613/2025 |7 | |
|154 |[SH PATTANAIK |98423/2025/04.12.2025 |[CMAPL/171/2025 |10 | |
1155 |GK TRIPATHY  |98424/202504.12.2025 |WP(C)/30537/2025 |10 | v |
1156 A K SWAIN 198425/2025(04.12.2025 |RFA/220/2004 |7 | v
157 |D K NAIK 198426/202504.12.2025 |[WP(C)/24591/2025 |10 | v |
1158 |P.BEURA 198427/2025(04.12.2025 |ABLAPL/11607/2025[10 | v |
1159 [KC SWAIN 198428/2025(04.12.2025 |CRLMC/2451/2025 |10 | v |
1160 [U K PANDA 198429/202504.12.2025 |[WP(C)/27071/2022 |10 | v |
1161 D K NAIK 198430/202504.12.2025 |WP(C)/24583/2025 |10 | S
‘162 e KANTR ‘98431/2025‘04.12.2025 WP (C) /3544/2025 ‘7 ’ ‘U ‘
1163 |D.SAHU 198432/202504.12.2025 |CRLMP/1450/2025 |10 | oo
1164 |KC SWAIN 198433/202504.12.2025 |ABLAPL/9266/2025 |10 | oo
1165 |S K SAMAL 198434/202504.12.2025 |[WP(C)/5838/2024 |10 | oo
1166 |[RK BARIK 198435/202504.12.2025 |CRLMC/3165/2025 |10 | oo
1167 |D K NAIK 198436/202504.12.2025 |[WP(C)/24587/2025 |10 | oo
1168 |G DAS 198437/202504.12.2025 |[WP(C)/32867/2024 |10 | oo
1169 |S K SAMAL 198438/2025(04.12.2025 |[WP(C)/15181/2012 [10 | v
1170 |B.K.DAS 198439/2025(04.12.2025 |CMP/1912/2025 0 | S
1171 |D K NAIK 198441/202504.12.2025 |[WP(C)/24615/2025 |10 | SR
1172 |G R PATRA 198442/202504.12.2025  |CMPAT/25/1996 10 | SR
1173 |6 R PATRA 198443/2025(04.12.2025  |CMPAT/25/1996 0 | o |
1174 |J P KAR 198444/202504.12.2025 [BLAPL/10602/2025 |10 | SR
1175 |S PARIJA 198445/2025/04.12.2025  |CMP/918/2025 10 | o |
1176 |PANKAJ 198446/202504.12.2025 |[WP(C)/30463/2020 [10 | SR
1177 |s PADHI 198447/2025|04.12.2025  |SA/197/1994 0 | o |
1178 |D.MITRA 198448/202504.12.2025 |CRLMC/4966/2025 |10 | SR
1179 |AK BEHERA 198449/202504.12.2025 |[WP(C)/34349/2025 |10 | o
1180 M DAS 198450/2025(04.12.2025 |JCRLA/53/2021 10| o
181 |[NK SATAPATHY |98451/2025|04.12.2025 |CMP/1245/2025 0 | oo
1182 |J R NAYAK 198452/2025(04.12.2025 |CRLA/1008/2024 |10 | oo
| | | ITotal 1742

NIC




